FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR RAAMA PAPER MILLS LIMITED [IN CIRP]
OPERATING IN [PAPER INDUSTRY]| AT NAJIBABAD ROADKIRATPUR DISTRICT BLINOR,
UTTAR PRADESH, 246731 ' P
(Undel sub—regulatlon (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL:

: RELEVAN T PARTICULARS - : i
1. Name of the corporate debtor along with | RAAMA PAPER MILLS LIMITED
PAN & CIN/ LLP No. PAN: AABCRS5686D
. CIN: L27104UP1985PLC007556
2. Addﬁess of the registered office Registered Office: Najibabad Road kiratpur
‘ District Bijnor, Uttar Pradesh- 246731
Corporate Office: 307, Third Floor,
Rattan Jyoti Building, 18, Rajendra Place, New
o Delhi - 110008
3. URL of website https://www.ramapaper.com
4. Details of place where majority of fixed | Majority fixed assets are located in Uttar Pradesh,
" assets are located District Bijnor. -
5. Installed capacity of main products/ services | The Company has mainly two units installed at its
| factory as under:
e Newsprint Manufacturing Machine having
an presently installed capacity of 23000
TPA.
e Tissue/MG Machine presently having an
) | installed capacity of 17000 TPA.
6. Quantity and value of main products/ | During the Last Year Company sold approx.
services sold in last financial year 12105 MT of material valuing around Rs. 54.14
| Crores (excl. GST).
7. Number of employees/ workmen 237 (Two Hundred Thirty Seven)
8. Further details including last available | hitps:.//www.ramapaper.com/
financial statements (with schedules) of two | Further, any details related to the CIRP shall be
years, lists of creditors are available at URL: | obtained by sending a request to Resolution
Professional at ¢irp.raamapaper@gmail.com ~
9. Eligibility for resolution applicants under | Can be sought by sending a request to Resolution
section 25(2)(h) of the Code is available at | Professional at ¢irp.raamapaper@gmail.com
. URL: . ]
10. | Last date for receipt of expression of interest | Tuesday, 27" August, 2024
11. | Date of issue of provisional. list of | Friday, 6" September, 2024
prospective resolution applicants
12. | Last date for submission of objections to | Wednesday, 11" September, 2024
‘provisional list
13. | Datei of issue of final list of prospective | Saturday, 21* September, 2024
resolution applicants
14. Date; of issue of information memorandum, Thursday, 26" September, 2024
evaluation matrix and request for resolution
plang to prospective resolution applicants
_15. | Last date for submission of resolution plans | Tuesday, 5" November, 2024
16. | Process email id to submit Expression of | ¢irp. raamapaperfa)gmaﬂ com
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In the matter of Raamd Pper Milis Limited

IBBI Reg. No.: IBBI/IPA-001/IP-P01135/2018-2019/11828
Reg. Address of RP: 523, Pocket-E, Mayur Vihar Phase-2,

 Date: 06.08.2024
Place: New Delhi

New Delhi- 110091



